NATIONAL COMPANY LAW TRIBUNAL ( ] @)
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ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM ON ‘ g o (? : 0?0 [ 9

PRESENT: SHRI B.S.V. PRAKASH KUMAR, MEMBER (JUDICIAL)
SHRI .S.VIJAYARAGHAVAN, MEMBER (TECHNICAL)

APPLICATION NUMBER
PETITION NUMBER : IBA/949/2019
NAME OF THE PETITIONER(S) : INOX AIR PRODUCTS PVTLTD
NAME OF THE RESPONDENT(S) : CEMA ELECTRIC LIGHTING PRO PVT LTD
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ORDER

None present on behalf of the Corporate Debtor side. Operational Creditor

counsel is present.

List this matter on 25.09.2019 with g direction to the Operational Creditor side to
file proof of service affidavit by way of an undertaking stating that the
Operational Creditor would pay the remuneration of the IRP as well as costs of

IRP until before constitution of CoC and make submissions on the next date of
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